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CP NO.(IB)70/ALD/2017, CA NO.51/2017

None for the petitioner. Sh. Rakesh Kumar, Advocate for the respondent. The
present case 1s filed as a fresh case. However, the registry is directed to make scrutiny
of the same. Meanwhile, the petitioner is directed to issue a notice to the other parties

to whom the order of this Court may have impact, e.g. the Union Bank of India etc.

The matter to be listed on 28" March, 2018.
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